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THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH

MA 373/2017IN CP No.r0ss/ I&8C/201?

under sec.14 of I&B Code nor inconsistent with the non-obstante clause

given under 238 of I&B Code.

15. We therefore have not found any merit in the Application filed bv

this Applicant for declaring the notice dated 21.8.2017 issued bv BSE .rs

void, henceforth this Company Application is hereby dismissed withor.rt

costs.

V. NALLASENAPATHY
N4ember (Technical)

8.5.V. PRAKASH KU1\{AR
Member (Judiciall
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